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In this epplication the spplicant preyed for

a direction to the respondents to reinstate on

the past of Assistant in the affice of the Head
Post Office consequent Upon his acquittal in the
Criminal case, He has also prayed for cansequential
benefits,

It eppeers that the applicent has filed
his representation bafore the Senior Superintendent
of the Post Uffices on 16~07-91 and the said
representation is:still pending before the said
asthority and axxgsk has not yet baén disposed of.,
in the circumstances we consider that this sppli-
~cation can be disposed of by giving a specific
direction to the Senior Syperintendent of Fost
Offices ta dispose of the representetion dated
16-07-31 filed by ths applicant within a period
of three months from the date of receipt of this
order,

X

in view of ebove we direct the Senior Superin-

!

~tendent Post Offices ,Agra to dispose of the
”~
repressntation of the applicaent dated 16=~07-91

within a period of thrae months from the date of
receipt of the copy of this order,
Uith the above directions this application

stands dis diof.
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